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Import of waste from U&A

2417. SHRI AJIT P. K. JOGI: SHRI
RAM GOPAL. YADAV:

Will the PRIME MINISTER, be
pleased to state;

(a) whether Government propose to
import waste from the USA for generation
of power on project Hazel near Kochi;

(b) if so, the norms to decide the kind
of waste to be imported,

(c) whether there is a possibility of
environmental hazard as a result of the
project;

(d) if so_ the details thereof; and

(e) the steps taken by Government in
this regard?

THE MINISTER OF STATS IN THE
MINISTRY QP NON-CONVENTIONAL
ENERGY SOURCES (SHRI S.
KRISHNA KUMAR): (@) There >s no
such proposal before the Government.

(b) ta (e) Ooes not arise-

[RATYASABHA]

to Questions 212

Govemments
Energy

Guidelines to State
regarding Non-Conventional

2418. SHRI YERRA NARAYANA-
SWAMY; WiH the PRIME MINIS. TER
be pleased to state:

(a) whether Government have issued
model guidelines to State Gov-eminent
suggesting ways in  which non-
conventional energy can be brought by

SEBs;
(b) if so_ the details of the guidelines;

(c) whether State Govemments have
agreed to cooperate in implementing these
goidelines: and

(d) if so, the deiails; thereof?

THE MINISTER OF STATE IN THE
MINISTRY OP NON-CONVENTIONAL
ENERGY SOURCES (SHRIS. KRISHNA
KUMAR): (a) and (b) A set of
guidelines has been forwarded to all the
States towards a uniform policy pertaining
to private sector power projects based on
Non-Conventional Energy  Sources. The
guidelines include incentives and
facilities for wheeling, banking, third party
sale and buy-back of electricity
generated by the Non-Conventional Energy
Sources at a minimum rate of Rs. 2.25 per

unit by  the State Electricity Boards.

(c) artd (d) Policies  have already been
announced by Punjab, Uttar Pradesh and
Madhya Pradesh based on these  guidelines.
in Tamil Nadu, Andhra Pradesh
modified to in-
suggestions.

Policies
and Kerala have been
corporate  some of  the
Certain policies have also bee, announced by
Gujarat and Karnataka. The matter is being
pursued  with other States.



